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THE KANGRA CENTRAL CO-OP BANK LTD.
BRANCH OFFICE: RAKKAR BHERI, DISTT. KANGRA (HP), PH. NO. 01894-254627
POSSESSION NOTICE
s, The undersigned being the Authorised Oficar of Kangra Cantral Co-Op Bank Ltd. BO RAKKAR
BHER Dt Kengra (1), nder Secirtsaon And Reconston ofFrancal Assa And Eforeement o

Intrest Enforcement) Rules zooz lssusd a Demand Notics dated 24.09.2025 caling upon the borowar(s)
Lot Mricu B o wio Lata Sh. Ajay Kumar vilago Chobat, PO Sagoar, Tehsi Sainaih, Dist Kangra

(HP)

)(Bor
Sh. Ally Rumar (Son) IYAdray R S Late S ey Kumar (Son) ) Arya Do ey e
Davghter) end Guaranto(s) 1. i, Klehan Chand Sio 8
Kangra (HP),

Ba
Kangrl (1P} o epay e amount meniiond I e noice.  boing Rn 34,41,704) (Ru
Four Oniy) with st 6.1 25.09.2025 ot the agreed rat

and charges

pe that|
igned has taken po i wers conferred
JUNE 2026
T L eioner b packin Sl s general are hereby cautoned not o deal it the proparty and any/
td. BO RAKKAR BHERI|

i

(ranemounofRe, 4.41,704 Rupess Thity Four La Fot Ona Thousand Sever Hundred FourOniy)

Wih Further interest .. 25.0.2025 atthe agreed rats and ot and charges appiicable.
DESCRIPTION OF ASSETS

Al that par & parcel of Land/Property bearing Khata No. 26, Khatoni No. 6 0s. 472111

imeasung 00-26.95 HM o tho xtent of 44412890 shar Lo, 00444 HM Siuated ot Moval Charet

Saqw ¥ 2014,

: 04.06.20; ised Officer,
[Piace: Raksar amart The Kangra Central Co-Op Bank Ltd,

T rowanapaitr bl

FORM B
PUBLIC ANNOUNCEMENT
epdation 2/ helnsclvency afRogualion 12 e nsohency and Bankpicy Boar
m o (Liguidation Process) Reguiations,
THE ATTENTION OF THE sm(snmnsns OF [DKM AGENCIES PRIVATE LIMITED)

St U o, v e 300

el ot ey b it

+ 919806813595

mmumummmm APPENDIX- IV-A
2002]
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Sale Notice for sale u nmovabe Assas m the_Securitizaion e

5. | Address of the Regitered Ofice oot . 1. Opg. D B A

Procpa e (1  Corpree e fohevan, Man

(mey mhm Punh'

y given to the pubic n general 10 the Borrowe (5

Dt of Closurs of sovrey Resduion Proces|

Lo e SecuredCreior,he Symbolc possesion of Wheh s 50 aen by n
il

i

me and regstaton number o e

Nar amount of INR. 22,48,070.10/- (Ruj
nsivency prfessional acting as iuidator [IPRe

and Seventy and Ten

through Subsequent public auction on "AS IS WHERE IS", “AS IS
AOMTEVER THERE 1 BASI"on Trsd, 2028 ooy ol
0

orty
Paisa niy) 85 on 11.062028fr h Lo Awumw No,
vide Demand Notice dated 12.06.2025, due to InCred|

WHAT 15" and|

9. [Address and e-mal o the of the iquidato, | Address- H. No. 722, Sectr-
(e e By

70, [ABress and e-al 1056 Used or

) ¥

il be R 14,01,600/- (Rupees Fourteen Lakhs One thousand ar

Only) and the Earnest Money Deposit (EMD) wil be R 1,40,160/- (Rupees One|
y

Six Hundred

comsspondanca wih e kauidaor | anc, Hayara, 13100

| ofthe SERVICES LIMITED t 6 PM, o the

11. [ Last Date for Submission of Claims | 24.06.2026. w.un-m 8th July 2026, nspectionofth property may be done from 1t uly

T, Tharsday, 09th uly

e b et o b o o i P oo 28 . Fst Fioor,Secor
25052026, -3, Utan Estate, Huda, Karna, Haryana 132001

e siakehodes of DKM Agencis Private Linited ae hereby caled upon to i | ESGRIPTIONOF WORTGAGE PROPERTY: Property: A aiFisce il

the immovable Rosidental Property Shop/Boolh No. 63, Prop o

et s : st a New M Mond, o, Tkl pofiae

nei y Al
loher credtors may submit the lams with the proof i person, by post o by electonicl
imeans.

Dew, On the North - Shop

)
per deed). On the East - r. anln-wm Gali, On the South - Booth of Vidya|

Wy For el Torme cunnmm nl Syl refer 0 the link provided
ie.
e Notices.fmi
Dete:- 05.06.20%6 Sechit Soni| [ Place: Karmal, Faryana Sq-Auiarsed Offcar
® B11P 2019/12335| | Date: 05.06 2025, For INCRED FINANCIAL SERVICES LMITED

national b

an
Gl

the name you can BAN|
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